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proposal was received from State Govem- 
mentof Kerala during July, 1986forassign- 
mentoffoiBst land to the extent of28588.159 
hectares In Trichur Eranakulam. Iduidd. 
PathananrthUta and Quilon districts in favour 
of encroachers who ware in possession of 
these lands prior to 01.01.77. Prlorto rsceipl 
of this p r o p ^  in the Ministry. Public Inter
est Protection Association, Munnar had filed 
a CMP Na 33827/84dated30.05.85 In O.P. 
No. 10797 of 1984^ in the High Court of 
Kerala, seeidng a stay of aH proceedings of 
assignment of forest land or issue of Patta in 
Iduidd District during pendency of the O.P. 
The HonUe Court had granted biterim stay 
vide their order dated 30.05.85 which was 
made absolute vide their order dated 
30.10.85. Hon’bie Kerala High Court have 
finally disposed oftheO.P.ona4.91 stating 
that Govemment of India has to take appro
priate action under Forest (Conservation) 
Act on the merit of the case. On receipt of the 
Judgement, the proposal was examined and 
State Govemment had been requested to 
furnish material information. Material infor- 
matbn received from the State Govemment 
on 20.11.1991 is under consideration.

E f f ^ o f  Air PoUutlon on Taj Mahal

778. SHRI KAMLA MISHRA 
MADHUKAR: WiR the Minister of HUMAN 
RESCMJRCE DEVELOPMENT be pleased 
to state:

the steps taken by the Govemment to 
protectTajMahalfrom the pollulanls emitted 
tiy several foundaries situated near Agra 
and Mathura?

(II) Agra railway station yard has been

(110 Most of the foundries, have been 
shHted to a new area at H ATHRAS 
ROAD.

(iv) The Forest Department of the 
Govemment of Uttar Pradesh has 
asated a green belt around TA J 
MAHAL by plantatnn of traes.

(v) The State Govemment Is monitor
ing the pollution levels In Agra.

(vi) TheArchaeologlcalSunreyoflndla 
is constantly monitoring the ambi
ent air around the TA J MAHAL to 
assess the level of su|phur-di-ox- 
kle, suspended particulate matter 
and ether pollutants as wel as 
meteorotogicai data In order to take 
such remedial measures as miqf 
be required.

[TramtaBorii

Sale of Westland Halteoptera

779. SHRI KAMLA MISHRA 
MADHUKAR:

SHRI CH ETAN  P.S.
CHAUHAN:

SHRI AMAR ROYPRADHAN: 
SHRI MADAN LALKHURANA: 
SHRIM ATI BHAVNA 

CHIKHUA:

Wn the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state:

THE MINISTER OF HUMAN RE- 
;SOURCE DEVELOPMENT (SHRI ARJUN 
$M G H ): The steps taken to protect TA J 
MAHAL impoltutants are:

(i) Two thermal power plants have 
been closed down In 1981.

(a) whethertheGovemmentproposeto 
sel all the Westland heKoopters being used 
by tfw Pawan Hans Ltd.;

(b) I  so, the reasons therefor, 

thstolal expenditure incurred by the
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Govsmment on these helicapieis annually;

(d) thestepstakentoaugmentthefleet 
slrangM of the Pamran Hans Ltd.; and

(e) the names of other countries using 
these helicopters?

TH E MINISTER OF CIVIL AVIATION 
ANDTOURISM(SHRIMAOHAVRAOSCIN- 
DIA):(«4 InprinclpleMktistiyaravaAviatlon 
has taken a dedsbn to dispose of all the 
Wesdand helicopters. Necessary clearance 
from the Cabinet is being sought

(b) For reasons of operatnnal safety 
and economic viability it has been decided to 
dispose of the Westland fleet

(c) The total expenditure incurred by 
Pawan Hans on WesUand heficopters annu
ally is as following:

Year FIsTCrs. Expenditure

1986-87 7.65

1987-88 22.40

1988-89 28.75

1989-90 28.68

199&-41 27.17

Total 114.65

(d) A committee has been appointed lor 
evalwtion of dHferant type of heitcopters 
which are best auHsd to meet Pawan Hans 
Limited’s operational requirements. In the 
meanwtito, three MI-8 heiioopters have been 
leased from M/s. Aeroflot to meet the imme
diate needs of o9 and Natural Gas Commis
sion.

(•) GovenMMDt is not amro of any 
other oounlry hawing using fM  WaMland^

helicopters with Gem-60 mark 531 
engines.

[EngBsm

Funelionlng of Guru Tegh Bahadur 
Hospital, Delhi

780. SHRI KAMLA MISHRA 
IkMDHUKAR: WiH the Minister of HEALTH 
ANDFAMILYWELFAREbepleasedtostate:

(a) whether the worldng of the Guru 
Tegh Bahadur Hospital in Delhi is in bad 
shape; and

(b) if so, the reasons therefor and the 
steps talwn or proposed to be taiten to 
revamp the functioning of the hospital?

TH E MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARA DEVI 
SIDDHARTHA):(a)and(b). No Sir. Though 
GTB Hospital is a relatively new hospital. Us 
worldng has been generally satisfactory. 
Appropriate measures have been tal(en to 
improve its functioning and as a result the 
OPD and IBD attendance has gone up sub
stantially in the recent past

C.QJ1S. Dispensaries In Prhrate 
BuHding in Delhi

781. SHRIPHOOLCHANDVERM A: 
Win the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

(a) whether a number of C.G.H.S.dis- 
penearies are being run in rented private 
buildings In Delhi;

(b) if so. the details thereof;

(e) whether rent is paid regularly by 
C .G JiS . Dispensaries to the tandkMds;

(d) ff not. the reasons therafor; and




